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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST) TIS HAZARI COURTS : DELHI

O ID U IT!II

In partial modification of this office order No.1‘I79/35922-36026/Power/ASJ/Gaz./PD&SJ Westl2026 dated
06.08.2026, following link Courts are hereby constituted to dispose of all urgent matters including urgent criminal
applicationslmisoellanecus applications/Bail Bonds/remand work or any otherurgent matters as well as compliance
of orders of Hon'ble Superior Courts/cases under Protection of Children from Sexual Offence Act (POCSO)/NDPS
Act and also work relate to cases other than NDPS Act, filed in the Courts of the Judicial Officers, whose names are
mentioned in column No.1 whenever they happen to be on leave or not available for any reason whatsoever, with
immediate effect :-

M st; 70 Nilmfi of the Judicial 1" Link Judicial Olllser 2*" Lilrlk Judlclal Ofifcor :1" i.ii1i}.iuiri¢i.@i Offlcar F O 4-“ Link Jfldilcfnl officer s'?r.iiii< Judicial oiimr
0 Olflcar (Column No.1)

1* V Principal Dlslrlct & iSh. Flajlnder Kumar, - Dr.VYadvender Slngh. ‘ Ms. Prlya Mahendra, Sh. Gajender Slngh Sh.-Shallender ltllallk, i
Sessions Judge (W) ASJ-03 ASJ-O5 ASJ-09 Nagar, ASJ-D2 Spl. Judge, (NDPS

l Act).7 V _ .
‘ Ms. Chhavl Kapoor, Sh. Flohlt Gulla, ASJ Sh. Rajindor Kumar,

‘ Spl. Judge. (NDPS ) ‘Agrawal, ASJ-08 ‘ ASJ-IJ1 (P0050) (FTSO)(POCSO)-01 i ASJ-03 i‘
2 Sh.Sh’aIlenderMallk,K Sh.AtulKrlshna Ms.Poo|aTalwar,Act ASJ (Fro)-in
3 ‘Ms. Prlya Mahendra,

ASJ-D9
‘ Sh. Galender Slngh Sh. Shallender Mallk, Sh. Shiv Kumar, Sh. Arun Kumar Garg, ‘N‘ls.Archana Bhalla,

Nagar, ASJ-02 Spl. Judge, (NDPS i ASJ (FTC)-D2 iASJ (SC-FIC)-D1 lASJ (SC-RC)-02
Act)

Sh. Shiva]! Anand.
ASJ-05 [POCSO)

Sh. Flohlt Gtllla, ASJ
(FT5C)(POCSO)-01

Sh. Rallnder Kumar, Sh. Purshotam Pathak, Sh. Sunll Kumar, Sh. Sunll Gupta,
ASJ-03 ASJ(F‘l'SC)(POCSO}-U2 ASJ-07(POCSO} AS-J[FTSO)(RC)-02 ‘

5 l Ms. Paola Talwar,
ASJ (FTC)-01

Sh. Shlv Kumar.
ASJ (FTC)-02

Sh. AtulKrlshna O ‘|vis.Ar{=riaria Bhalla. 'l‘J1s.Chl1avlKapo0r, sn.s|1|va1iAn:[mi,
Agrawal, ASJ-08 ASJ (sc-R0)-02 ASJ-01 (POCSO) \ ASJ-06 (POCSO)

Sh. Purshotam Patha
ASJ(FTSC){POCSD)-0

l-t. ‘ Ms. Chhavl Kapoor.
2 ASJ-01 (P0050)

Sh. Sushll Kumar,
ASJ(SC-POCSO)-[I1

Sh. Shlvajl Anand, Sh. Dheeral Mlttal, Dr. Yadvender Slngh,
ASJ-06 (POCSO) ‘ASJ-04 iASJ-05

Sh. Shlvall Anand, ‘ Sh. Atul Krishna Ms. Paola Talwar, Sh. Deepak Kumar-ll,
ASJ-OE (POCSO) Agrawal, ASJ-DB ASJ (FTC)-01 ASJ(F'l'SC)(RC)-01 1

Gajendxer Slngh ‘ Sh. Shallender Mallk, 7 Sh. Shlv Kumar, Arun Kumzir Garg,
1 ASJ-03 ; Spl.Judge, (NDPS Act) iASJ (FTC)-02 ASJ (SC-HO)-01Nagar, ASJ-02

9 ‘ Sh. Arun Kumar Garg, Sh. Deepak Kumar-ll. Sh. Rohlt Gulta, ASJ Sh. Flajlnder Kurnar, l Sh. Purshotam Pathak, l Sh. Sunll Kurnar,
‘ ASJ (SC-RC)-01 ASJ(FTSC)[RC)-U1 (Fl'SC)(POCSO)-01 ASJ-03 ASJ[FTSC)(POOSO)-02 ASJ-lJ7(POCSO)

7 ‘ Sh. Sunll Kumar,
ASJ-0?{POCSO)

a c Sh. Ru]lndBI' Kumar,

Sh. Puneei Nagpal,
‘ASJ (SC-POCSO)~02
Ms. Prlya Mahendra,
ASJ-U9

10 Sh. Atul Krishna i Ms. Archana Bhalla, ‘Sh. Arun Kumar Garg, Sh. Shiva]! Anand, Sh. Despair Kumar-ll, Ms. Pooja Talwar, i
‘ Agrawal, ASJ-08 ASJ (SC-HO)-02 ASJ (SC-RC)-O1 i ASJ-06 (POCSO) ASJ(FTSC)(FtC)-01 ASJ (FTI3)-D1

‘ 11 Sh. Gajondar Slngh Sh. Shallender Mallk, Sh. Shlv Kumar. Sh. Arun Kumar Garg, Ms. Archana Bhalla, Sh. Puneet Nagpal,
Nagar, ASJ-O2 Spl. Judge, (NDPS Act) . ASJ (FTC)-02 ASJ (SC-RC)-01 ASJ (SC-HO)-O2 ASJ (SC-P0650)-02

‘ 12 Ms. Chhavl Kapoor, Sh. Shiva]! Anand, Ms. Archana Bhalla, Ms. Poula Talwar, 3 Sh. Atul Krishna i Sh. Ftol1ltGulla, ASJ
ASJ-01 (POCSO) ;ASJ-06 (POCSO) ASJ (SC-HG)-02 ASJ (FTC)-01 Agrawal, ASJ-OB (FTSC)(POCSO)-01

W13Sh.Dheara|lVllttal, lDr.YadvenderSlngh, ‘Ms.Pr|ya Mahendra. Sh.Ga]enderSlngh Sh.ShallenderlJlalll<, Sh. ShlvKumar, W
i ‘iASJ-04 ASJ-05 ASJ-09 ‘Nagar,ASJ-02 ‘Spl.Judge,(NDPSAcl) ‘ASJ(FTC)-02
O14 Sh.SunllVGupta. Sh.PuneetNagpal, Ms.ChhaviKapoor. Sh. Sushll KUlTli|l"| lSh.ShIv Kurnar, *0 ‘Sh.Dht:era|Mlt'tal,

ASJ(FTSC)(RC)-D2 ASJ(SC-POCSO)-02 ASJ-01(POGSO) ASJ(SC-POCSO)-01 As.iii=rc)-oz ASJ-D4
. 15 iSh. Sushll Kumar, Sh. Sunil Kumar. Sh. Sunll Gupta, Sh. Deepak Kumar-ll, Sh. Puneet Nagpal, ‘Sh. Pursholam

ASJ[SC-POCSO)-01 ASJ-D7(POCSO) ‘ ASJ(FTSC)(RC)-02 ASJ(FTSO)(HC)-01 ASJ (SC-POCSO)-02 Pathak, ASJ(FTSC)(POCSOJ-02

16 Sl1.S|t|vKumar, l.'ls.Poo]aTalwar,AS.l 5Sh.DKeapakKumar-ll, Sh.HohltSulla.ASJ Ts... na1inderi<umi§i, Sh.SushllKumar, l
V ASJ (FTC)-02 (FTC)-01 ASJ(Fl'SC)(HC)-01 (i='rsc)ii=ocso)-n1 ASJ-03 i ASJ(SC-POCSO)-01

17 llllr. Yadvender Slngh, W Sh. Dheera] Mlttal, Sh. Purshotarn Pathak, Sh. Sunll Kumar, F ‘ Sh. Sunll Supta, ‘Sh. Puneet Nagpal,
‘ ASJ-D5 ASJ-04 As.1(|='rsc)iPocso)- ASJ-07(POGSO) ASJ(FTSG](FlC)-02 ASJ (SC-POCSO)-02

_ _ l , __ J02 , c 7 _ 7 _ 7
18 Ms. Archana Bhalla, ‘ Sh. Arun Kumar Garg, l Sh. Puneet Nagpal, Sh. Despair Kumar-ll, ‘Sh. Shlvaji Anand, Sh. Atul Krishna

ASJ (SC-FIC)-02 ASJ (SC-RC)-01 ASJ (SO-POCSO)-U2 ASJ{FTSCJ(FlC)-D1 ASJ-O6 (POCSO) lAgrawal, ASJ-08

l1s‘si{.hi5i.itsui|a,As.1 Sh.SushilKumar, Sh.Dheera|l‘.'llttal, ‘Dr.YaclvenderSIngh, nirt5.i=iiyaivtaneiidia, Sh.SsjenderSlnhh |
ii-r_s§;iPocso).o1 ASJ(SC-POCSO)-01 ASJ-U4 iASJ-05 ASJ-U9 ‘Nagar,ASJ-02 l

Z20 Sh. Dei3paltKumar-ll, lsh.sui1i| Gupta. O Sh. noihtsuiia, ASJ F $h.PuneetNagpal,ASJ \Sh.SushllKumar, 7iSh.Sunl|l7<t1n1ar.
‘ ASJ(FTSC)(HC)-01 ASJ(FTSC](FlC)-02 (i=-rsc)ii=ocso)-01 l(SC-POCSO)-02 ;As.1isc-Pocso)-01 lAs.1-oripocso)

21 Sh. Puneet Nagpal, Sh. Pursholam Pathak, Sh. Sunil Kumar, Sh. Sunll Gupta, Sh. Deepak Kumar-1|, Ms. Chhavl Kapoor,
ASJ (Sc-POCSO)-02 ASJ(F‘l‘SC)(POCSO)-02 ASJ-0?(POOSO) ASJ(FTSG)(RG)-02 ASJ(Fl'SC)(RG)-IJ1 i ASJ-01 (P0050)
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Copy tonivarded for information and necessary action to :-
The Registrar General, High Court of Delhi. New Delhi.
The Principal District & Sessions Judge (H05), Delhi.
All the Judicial Officers concerned. -
Branch lncharges, all Branches of West District, Tis Hazari Courts, Delhi.
The Administrative Officer (Judicial), Filing Section, West District, Tis Hazari Courts, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delhi.
The PS to the undersigned.
Header to the undersigned.
The Branch lncharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.
For uploading on layers.
For uploading on centralized website through layers.
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